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NAME OF THE COMPANY: Dr Vijay Badhwar

Vis.
M/s. GRL OFF Highway Tires Pvt. Ltd. & Ors
SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the

Companies Act 2013.

S.NO. NAME __ DESIGNATION REPRESENTATION SIGNATURE
b Mv. VIKAS MEMTA, ADYV For  LBEPoNDENT ZYKWW.
Mv. KARANDEEP Kunting ADV NS L b Ul,.,&/»\ )
M<. CHANDNI ANAND, ADV
My JeevaN RaLim TANDA
: Re. spondend AroekSr oy
2. M. ANKT Sunw, Ady 3 :lo. ?--‘P
2. SanayChondhn M B thbne Soaqiy i,

Order

ented by the counsel for the
uments within the period of
ted.

Counsel for the parties are present and it is repres
petitioner that it may not be possible to complete the arg .
next three days during which this Special Principal Bench is constitu

Hence this matter is adjourned to 22.11.2016 for arguments. &\r\\ h.\,
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